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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERASAD BENCH

AT HYDERABAD

0.A. 247/32. Dt. of Decision : 25.11.94.

G.V. Satyanarayana Murfhy +.» Applicant.

\Us

1. The Chief Commissioner
of Income Tax, A.P.,
Rayakar Bhavan,
Basheerbagh, Hyderabad.

2. The Compissioner of
Income Tax,
Andhra Pradesh-1I,
Rayakar Bhavan,
Hyderabad,

3. The Dy. Commissionsr
nf Income Tax,
Vi jayawada Rangs,
Central Revenue Buldg.
Bandar Road, Vi jayawada, «« Respondents,

Counsel for the Applicant : Mr. T.P.V. Subbas Rayudu for ~-
Mr. G.U.R.S,Varaprasada Rao

Counsel for the Respondents : Mr. N.V,Ramana, Addl. CGSC,

CORAM+

THE HON'BLE SHRI A.y, HARIDASAN : MEMBER (JuDL.)

THE HON'BLE SHRI A.B. GORTHI : MEMBER (ADMN.)
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. costs,

(Order passed by Hon'ble Shri A.V.Haridasan, Member (3) ).
y .

* * #

Shri N.V.Ramana, learnsd counsel for the Respondents
present and heard. Shri T.P.V.S5ubba Rayudu, as pProxy counsel
for the counssl for the applicant stated that he has been instrucf
ted by the counsel for the applicant to say that the applicant is
withdrawing the application. The application is therefore

dismissed as withdrauwn leaving the parties to hear their ocun

(A.V.HARIDASAN) v
Member (J) |

Dt. 25th Nov. 1994, | 1
Cictated in Open Court, \

avl/ | %%V ZﬁlyvhJM,
DEGUTY REGISTRAR(]D) 3

Copy to: h

1. The Chief Commissioner., of Income Tax,

el

AWP.Ayakar Shavan, Basheerbagh, Hyderabad,
2+ The Commissicner of Income Tax, Andhra Pradesh = I,
Rayakar Bhayan, Hyderabad.
+ The “y, Ccmmséhaner?-of Income Tax, VYijayawadd Range,
Central vaenue SBuikding, Bandar Road, Vijayawdda. i
One copy to Mr.G.¥.R.S.Yarsprasada Rao, Advocate, CAT,Hyderad.

Cne copy to N.U.Ramana, Addl.CGSC,CAT, Hyderabad,
One copy to Library,CAT,Hyderabad,
One spare CODYa
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THE MON'3LE SHRE A V. HARTIO.SAR: M (J)

ARD

THE WON'DLE SHRI ALM.GORDHI: 7 (&)

oaven:__ 25 1 T4

JUOCHENT/ORIER

R.OSC.PIMAL

in
0.0, ALFTR.

Admitted, Interis dircctionss

Dismisned for ssfault
Dimissed as withdraun —

Rejosted/Drdored | "
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